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Clause 1, as amended, was addedto the
Bill.

ENACTING FORMULA AMENDMENT
MADE

Page1,line1,-
for ‘Forty -third' substitute ‘Forty-
fourth’ (Shri Paban Singh Ghatowar)
MR. CHAIRMAN: The questionis:
‘That the Enacting Formula , as
amended, standpartofthe Bill'

The motion was adopted.

The Enacting formula, as amended, was
addedtothe Bill.

MR. CHAIRMAN: The questionis:

‘That the long Title stand part of the Bill.’
The Motion was adopted.

The long Title was add to the Bill.

SHRIPABAB SINGHGHATOWAR,; Sir,
Ibegtomove: '

‘Thatthe Bill, as amended, bepassed.’
MR. CHAIRMAN: The questionis:
‘Thatthe Bill, as amended, be passed.’

The Motion was Adopted.

16.30hrs

GENERALBUDGET 1993-94 GEN-
ERALDISCUSSION

MR.CHAIRMAN: Now, we willtake up the
general discussion onthe Budget (General) for
1993-94. Thetime allotedfor this discussionis
8hours.
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SHRIJASWANT SINGH.

[English

SHRIJASWANT SINGH (Chittorgarh): Mr.
Chairman Sir, as always it is with some inhibi-
tion that I rise to comment on theBudger pre-
sentedto parliamentby the hon. the Finance
Minister | wantto say thatthe hon. the Finance
Minister, a very distinguished economist, a
great patriot and a man of very varied experi-
ence-but now some of myinhibition has less-
ened on account of the fact that form nbein a
techncrat. the hon. The Finance Minster now
face us in his new garb ad incamation as a
political. Therefore, he hasto accustom himself
tothe somewhat less restrained rhetoric of the
politician as he claims tobe, fromthe rather high
exalted surrounding in which he has been ac-
customed tolive allthese years.

Thisisa very unusual debate we are hang.
The hon. the Finance Minister presented the
Budgettopariamenton27th of February. Today
itis late afternoon of the 20th of April. | do not
reelectastowhen lastthe Indian parliament has
had suchahiatus betweenthe presentation of the
Budgetandits discussion. Of course, inavery
rare sense the gap between the presentationand
the discussionis acomment on the manage-
ment of parliamentary time by the Treasury
Benches. Butﬂhgsaside—eﬂecl.asideoorsm
andthatis consequence isevenifitis alimited
penod, forthat imited period, pariamentand the
nation has a chance to actually examine the
Budget againstthe stated aims and objectives
and what it has, in fact, achieved across the
countrythroughout he meansures andthrough
the steps thatthe hon. the Finance Ministerhas
advocatedinthe Budget.

The hon. the Finance Minister, in the
Budget of 1993-94, is presenting his third Bud-
get. Iwouldlike to putitto himthat with due regard
that he must now accept full responsibility for
whatever this Budget does orfails to do orwhat
it costs. There are no alibis now which the
Finance Minister can fallback upon. He hasin
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his earliertwo Budgets taken recoursetoina
politicians style of placing the blame for what-
ever was happening in the country on earlier
Budgets. Thisbeing histhirdattempt now, there
are no alibis to be taken. Against what stated
objectives -not so much of the Budget of 1993-
94 butofthe totalmanagement of the economy,
are we to judge his Budget, | submit, Sir, even
though the hon. the Finance Ministerand his
Budgetspeechissilentin this regard, I feelthat
the stated objectives of the management of our
economythoygnotexhaustively butbriefitcer-
tainly havetohave susteained economic growth
forthe country, self-reliance of the nation, alle-
viation of poverty, thereafter alleviation of dis-
parities, creation of nationwealthsothat Indiaas
anation acquiresits nightful place inthe comity
of nations.

These, | submit, would be amongst the
objectives of the Mangement of our economy,
fromwhich objectives, must flow the prupose of
the Budgetproper.

So, this government, when it came into
power and was voted into office, notbecause
theywanted tobut rather because they couldnot
avoidtodoso, chose to adoptareformpackage
whichwas very largely the reform packagethat
my party hadbeen advocating for very longtime.

This Government has beeninofficerfor a
duration lasting three Budgets and | had on
earlier occasions submitted to the hon. the
Fiancee Ministerthatwe mustjudget his reform
package against the reality and some of the
aspects of thatreality are that deregulation and
liberalization we have always advocatedin the
BJP, isavery welcome step. Butthat deregu-
lation and liberalization will deliveronlyiditis
managedby an effective political arrangement.
Ititis managed efficiency andby a Government
whose performance marked by compassion
andcaringand, above all, bya Govemmentthat
is hotcorrupt. To alirevertlaterbutldohaveto
submitthatiflwereto set these yardsticks which
must accompany a process of economic
liberrlisation and deregulation and reduce eco-
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nomic reform, then | afraid | have to fault this
Government because it willfail, ithas failed.

Alsoimportantwhich againis the respon-
sibility of the Government, is the inculcation,
starting with the Government tself, of a work
ethicthrough anexample of exemplary efficient
functionof the Govenment. Went Government
itself fails to reflect a ethic, nationally that work
ethic failsto reflect awork ethic is absent, then
you do cripple the economic liberalisation
programme. The Government, in its own dis-
charge of responsibiity, fails to demonstrate the
required sense of public duty. Therefore, when
thatsense of public responsibility is absentin
the Government, then a major step like eco-
nomic reform cannot succeed.

Another aspectofthis reform programmes
ibecause this is a discussion on the Budget
General and not somuch onthe Finance Billis
theconstant pleathatthe Govemmenthasbeen
making about globalistion.

I willnottake too muchtime. Butidowish
to quote aboutthe perils of globalisation andthe
dangers of offering globalisation asapanacea
fortheillsthatafflictindian economy orthe state
of the totality of the rural India.

Examples cited are, of course, Latin
America. The consequence of such reformin
Latin Americanis also now being very painfully
displayed in Sahelialn Africa. Despite some
recoveryinthe Northemregion of Mexico, largely
because itbordersthe Unitedstates of America,
itis therefore beneficiary of the North. American
freetrade Area, the entire Latin Americanexpe-
rience anawhole continues as that of serious
social disruption, by now impactingon genera-
tion of the unemployedand stilting of agenration
of children as UNICEF brings out. The first
paragraph ofthe report of the Executive Secre-
tary Get Rosethal's overview of the economy of
Latin America andthe Caribbean reads as fol-
lows:-

‘However, the region’s recovery ofthe path



55  GeneralBudget 1993-94
[Sh. Jaswant Singh)

todevelopmentstillremains and elusive goal.
Theburden of the debt overhand andthe transter
of resourcesis stillexcessive...'

Iwouldrequest youto mark the unacany
similariy between the observatiosthatare being
made by the Executive secreary ofthe UNICF
about Latin America and the caribbean and
some tjhen observations thatare made by re-
puted economists about the state of the Indian
economy.

lfurtherquote:

‘Investment processes are taken along
time to renew themselves: the pruchaaing
power of broad segments of the population is
depressed; fiscal structu:es remain fragile and
the degrees of freedom for economic policy are
limited. Stagnation, inflation and the severe
cumulative deterioration in living conduits bear
witnesstothe difficulty withwhich the processes
of structuralchange are advancing the time they
will require in order to crystalise, the magnitude
of obstacles they sillface. These problems are
exacerbatedby aninsufficenrun of foreign capi-
tal, aweakness inthe market formajor exports
andtraderestrictions... @

There is one more sentence. |quote:

‘In Africa, the structure of self-sufficient
peasant agriculture has been systematically
eroded but misguide poleax of intemaitzation
and globalization of agriculture pursued now
overadecease andhalf...’

| will revert to the consequence sot eh
neglectorthe consequence of falsely conceived
liberalisation f agriculture in a amount. But|
have founditnecessarytorefertothe offeringof
globalisation as a panacea forourhills andto
quote from some of the reports relating to the
other parts of the globe which too, intheir stage
whenthey were atthe stage atwhich we are now,
hadbeen offeredthe same penacea.
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Thereisthe otheraspectwhichis aboutthe
reformedthecitizen orthe reform and ruralIndia.
lasktwoorthere simple questions of the hon. the
Finance Minister. Has the reformpackage, after
the three Budgets, created even one single
additional job anywhere across the country?
Has evenone additionaljobbeen crated? Inthe
totalfugue of the unemployedthatwe have, buy
the statistics provided by the Governmentitself,
this is very telling comment. Is there nay
reevognisable, tangible benefit in the social
security sectorinrural India? Has there been
anyimprovement inthen situation of drinking -
wander? Has there been any implement in
health, education or vein in the basic
infrastructural area like roads? | doreflecton
these when | comment on the aspect of reform.
After all, being atherefor, it must not be just for
themetropolitan India. Reform must be unger-
taken not because it is an exercise thal is
fashionable andthat meets withthe approval of
the seminanes inthe capital cities like Delhi but
is anessential step hathas tobetaken lor the
benefit of 80 percent of Indians and hat 80 per
centof Indians stoollive, continuestoliveinthe
villages of India. There are then the aspects of
the Budget which are the continuing issues.
Thereis anaspectthat we have consitenlybeen
emphasing , that is about economic sover-
eignty. Irecognise thatthe Govemment of indian
1s amajor borrower today from the Worldbank
andthe Intemaion Monetary Fund.

The hon. the Finance Minister tests our
credibility. He tests our credibility when he
suggeststhatinarrangingthe financesthathe
has, through eitherthe World Bank or the Inter-
national Monetary Fund, none of them have
applied any conditionality onthe country. Itwill
be difficult for me to believe thathay prudent
lenderwould lend Moines without first examin-
ingthe credibility of theborrower and thereatter
upon the borrower Imposing such conditions as
the lenderthinks are necessanes for the safety
of his capital. Thisis acontinuingdebateand |
do believe whatever the necessity of the Werd
Bank, IMF borrowing, they have eroded the
aspects of our economic sovereignty andthat
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aspect of economic sovereignty is an aspect
thatwe questionsofarastotal economic reform
programmeis concemed.

There is no denying the fact that debts
servicing ratio of our country today hovers be-
tween 29 to 31 per cent depending on which
statistics youbelieve. Tourdebtservicingratios
arearound29to 31 percent. Itisavery serious
ratio. Ifthatis a serious ratio, the consequence
is really crippling on the abilities of the future
generations of Indiato asser economic sover-
eignty. Andthatis an aspect aboutthe manage-
ment of the economy by the present Govern-
mentthat | consideredit my duty to point out.

Thereisthis aspect of the Dunkedproposal
and | will be reverting to the Dunked proposal
within aminute when we examine the totality of
the agricultural sector. But sofaras economy
sovereignty is concerned, the Government ‘s
the continued assertion that by acceptingthe
Dunkedproposals, the country's economic sov-
ereignty is not goingto be affectedin any sense
whatsoever is really a very unconvincing way
you go about this process of Globalisation.
Globalisation, yes. Integrating the Indian
economy with the rest of the global systems,
yes. But not at the cost of the economic sover-
eignty of the land, economic sovereignty of the
fulure generations of India.

| have had occasion to point outin my brief
commentatthe verybeginning, |hadstatedthat
the economic reform programme will not work
ifsome ofthe necessaryinputs are absent. And
amongstinputs, whatwasthe subscnptiontothe
economic reform programme by the States of
the union. Itis all very well for the Union Finance
Ministertoform anopinionand direct and dictate
certain requirements nationwide. Butunless
anduntilthereis subscription by the States of the
uniontothat reform programme. it will not work.
And| am afraid, the Govemment. despite three
Budgetsthatithaspresentedhasnotgone about
thetask of creating with the States of the union

aconsensus of view on the economic reform

programme. Andbecause of the absence of that
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consensus, alarge part ofthis economic reform
programme remains on paper.

The otheraspectwhich| haveandwhich|
hadon earlier occasionalso mentioned, tis no
goodsimply reformingthe economythroughthe
dictates fromthe hon. the Finance Minister‘s
wonderful office unless simultaneously the bu-
reaucracythathe heads, that bureaucracy were
alsoreformed.

Thereisthethird aspect which Ithinkis a
crucial aspect that unless corruption is rooted
outfromthe systemsthatittoday pervadesinthe
country, economic reform programme willnot
work. Because if corruptionis rampant asitis
-forthe citizens, whatis there inthe economic
reforms programme if the citizenis unable to by
his railway ticket without paying a bribe, ifthe
citizenis unable to get atelephone connection
,ifthefarmerin ruralIndiais unable to getapower
connection for his tubule without having to pay
bribe or an exhobitant continuing bribes tothe
officials. tothat salaried worker, tothat harassed
urbancitizen of India, this reformprogrammeis
merely so much of paper work because his
quality of life has not improved; he is notben-
efited, be it a bus service, be it the railways, be
itafarmerwhohasto standinthe middle of the
nightto irrigate hisfields anditis only then that
power will come and then aiso without any
certainty and on that power he will have to pay
bribeto the inspectors ofthe State Electricity
Boards orother Electricity Boards. Therefore,
the reform package will not work unless corrup-
tionis eliminated. and itis no good citing corrup-
tionof patwaris or tehsildars orthunders. lfthe
fountain- head of corruption’s is the govemment
andfromthefountain-headitselfif the corruption
spreads downthemthe hon. the Finance Minis-
teris well-advisedtoreflect again onthe very
adventurous path onwhich s settingthe nation
because the reform package by itself will not
work for so long as we continue to leave the
matterof Boors unsettled, forsolong aswehave
andcontinuetohaveissues like the Bankingand
Securities transactions scandal, forsolongas
corruption corrodes the very soul of india. Then,
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tGsir, lamafraid, the economic retorm programme
Twillnetwork. And | would liketo cautionthe hon.
Othe Finance Minister thatthere do come times
ion the life of Antoine, quite unpredictably,
unknowingly andwithoutwarningwhenthereis
Stotalaccumulation of national anger, andthen
rthe national angstwakes/up, it reverts the whole
ésystem.lamvery gladthatindiais notltaly. | am
Svery happythat we do notaspiretotbe Italy. But
Fitaly has currently shown something. And |
fwould notbe surprised if inthe near or existent
future, the sheer collective discontent of India
rose upinanger andallthese economic reform
programmes or the procedures and methods
that we adopt here and everythingthat we go
throughinthese wonderful surroundings - these
Houses of Parliament 0- they will be washed

away.

Sir, i have some other difficult us with the
Budget of 1993-94, about the approach and
assumptions thatthe hon. the Finance Minister
has made. The two features of the Budget of
1993-94 are the major reductions inthe Excise
and Custom Duty rates, with which we have a
difference, inthe orderinwhichthey should have
come aboutbecause, the B.J.P.,hasbeenofthe
view that external liberalization must follow
internalliberalization and notprecede it. There
Ihave adifficulty and difference with the hon. the
Finance Ministeris precisely onthis point beads
the reductioninthe Excise and Custom Dutyhas
been broughtabout simultaneously by this gov-
emment.

The third thingthat the Government has
done as astrategic major step of the reform of
the economy ormanagement of the economyis
tointroduce a unified exchange rate system. It
1s quite remarkable that the Hon the Finance
Minister despite reducing the rates of Excise
and Custom Duties, and quite steeply atthathas
projected an actual decline in the amount of
deficit. | have attemptedto analyze how hasthis
been achieved that despite major reductions
simultaneously in Customs and Excise. the
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deficitis alsoto be contained. Thisis basedon
anumberof assumptions and | wishtospenda
littletime onthese assumptionsbecausehaven's
forbidshouldany ofthese assumptions gowrong,
then I felithat the deficit, and with all the high
regardthat|have forthe capabilities of the hon.
the Finance Minister, would not then be man-
aged. ltwouldincrease significantly andthis, |
apprehend, wouldfuelthe inflationary pressure
inthe economy. | am notlisting all the assump-
tions. Butbroadly, there are three assumptions
thatthe hon. Finance Minister has made. His
firstassumptionis that on account of the mea-
suresthathe has taken, there would be a steep
increase inthe level of industrial activity princi-
pally ansing out of lowenng of the excise and the
customs duty levies. Now we have here admit-
tedly lessthantwo months. Butwe havethese
two moths or so inwhich to examine the validity
of assumption one.

The second assumptionis thatthe conse-
quence of the unified exchange rate mechanism
wouldland to a substantial growthin exports of
the country. And the exports of the country,
would, intum, generate enoughinflow of foreign
exchangethus offsetting the increased require-
ments forimports. There wouldbe increased
imports which, intum, are the consequence of
lowering of customs duty. It is a very interact
mechanismthatthe hon. Finance minister has
workedout. But itis very delicately balanced 0-
the exchange rate mechanismsystem leading
to higher export thus balancing the inflow of
higherimports hence leaving uswithaplus on
theforeign exchangefront. The assumptionthat
exportswouldgrowisan aséurrpﬁon withwhich
Ihave some senous difficulty. | willexamine that
inamoment.

The third, whichisanunseated assumption
andwhichleaves me withgreatconcem, isthe
assumptionthatinternaticnal oil prices will re-
main static, thatthe intemational oil prices wool
not fluctuate and'will, therefore, not bring in
avoidable hiccups inthe management ofthe
economy thatthe hon. Finance Ministeris plan-

ning.
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About exports, such abudget discussion
cannot be an elaborate exercise in detail to
examine every possible aspect. So, | have
necessarily to cover each of points that | am
making with as much brevity as |can. Sofaras
exports are concerned, apart from the unified
exchange rate, there are r.o other direct mea-
suresthatthe govemment has adoptedforbonst-
ing exports. This is very critical to the entire
strategy of the budget. Itis critical forthe hon.
Finance Minister as indeed for all of us that
exporis grow. | would be happy if the hon.
Finance Minister corrected me onthis score. |
am ready to believe that the dollar value of
exports has notincreased ohmrecent years. |
am leftwith some doubts and apprehensionthat
the unified exchange rate system by itself will
notensure agrowthinexportsindollarterms. In
rupee terms, perhaps, yes, butin dollar terms,
no.

About secondassumption, iput export as
aprincipal assumption, principal requirement.
The secondisabout growth inindustry. The hon.
Finance Minister knows thatas aconsequence
of hisfirst twobudgets, there was actuallyifnot
a recessionary effect, certainly an effect of
stagnationincritically strategicindustries of the
country like steel, cement, perto- chemical,
automobile industry which are the great dyna-
mos of the economic growth of the country.

17.00Hs

Itisnotjustthe corporateresults that tellus
this, butitis the loss off take off these various
concerns andif steelisdepressed, if cementis
depressed andif petroleum products are de-
pressed in production, then the assumption
made by the hon. Finance Minister, that his
measures wouldleadtoindustrial growth, are
questionable assumptions.

Ithink the question of oilimports and the
possibleimpactthatitcould have cnourbalance
orpayments positionis the strategic shortcom-
ing ofthe Budget. |donotknowwhetherthehon.
Finance Minister has basedhis assumptionon
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empirical inputorhe has merely gambled that
given the situationthat international oil prices
arefluctuatingbetween 1B dollars and 20 dollars
abarrel, forthe last one and a halfyears orso
afterthe Gulf War, it the international oil prices
are fluctuating around that margin, they will
continuetofluctuateandtherefore, letme gambie.
If he is gambling, then that assumption is a
strategic shortcoming of this Budget. It do not
wishtodwelltoolong onthese assumptions and
I amsure thatthe hon. Finance Minister would
reply to these when he comes to answering
thesepoints. Ithought these werethe three very
important andcritical assumptions of the Bud-
getand unless the hon. Finance Minister an-
swers toourconviction, we will have difficulty in
supporting his measures.

There is one other aspecttowhich | must
very briefly reser andthat is, the Budget - 1993
94 andthe security of India. | am here referring
tothe assumptions made by the hon. Finance
Minister inthe provisions that he has made foi-
the Ministry of Defence. Intotal, the Ministry o
Defence hasbeenallocated roughly Rs. 19 18(
crores which is very broadly broken up as the
revenue componentofaroundRs. 13,000 crores
andcapitalcomponentof Rs. 6000crores. This
is quite aside from the trackbecause thisis no
adiscussiononthe Demands of Grants on the
Ministry of Defence. So, | will not go into any.
detailed examination of it. | submit that Rs
19,180 crores which is the allocation for the
Ministry of Defence by the Goverment of Indiz.
runs countertothetrendthathasbeenwitnessec
globally. Itis not justin Asia but globaltrend. |
we get a chance to discuss the Demands fo
Grants for the Ministry of Defence, then | wil
provethatindiais anexceptionwhere the globa
expenditure has beengoing upandin our vicinit
Defence expenditure has gone up. Indiais thi
onlyaberrationto that globaltrendbutthat aside
Rs. 19,180crores does noteven meet ourbasi.
requirements. It does not provide foreven thi
essentials. Thereis noprovisioninthe Defencs
Budge!, forexample forthe routine risein admir
istered prices that the Governmentitself ha
broughtforward. Exampleis riseinrailway fare



56
%63 General Budgartees-94 APRIL 20,1993 General Discussion 34

'St [Sh. Jaswant Singh)]

sir. orthe rise that has been br »ughtaboutorislikety
wil tobe broughtaboutinthe nearfuturein petroleum
the products, oil and lubricants. Eventhis has not
101 been provided in the allocation of the Ministry of
ur Defence. There are three orfour other aspects
o whichthe Governmentis totally silenton and
th which are of senous consequence, that is, the
) security requirements of the nation. Firstly, |
wreferto the rupee-ruble compromise that has
fit been effectedand | amcallingthis rupee-rouble
wcompromise as a consequence of what was
fusigned when President Yeltsin was here re-
ncently. Again, lmay not gointo a detail analysis
rof what the consequence of the rupee-ruble
t'compromise onthe Ministry of Defencels. But,
t1 submit, Sir, that the actual liability to the
IMinistry of Finance of the rupee-ruble corapro-
imise is around Rs. 2500 crores andthese Rs.
2500crores are outof the capital expenditure of
the Ministry of Defence and that there is no
provision in the Budget for this additional re-
quirement of money.

Further, the Union Finance Minister has
brought about unification of theexchange rate.
Inthe allocation made tothe Ministry of Defence
thereis noprowvision for the consequences ofthis
unified exchange rate. | submit, Sir, that the
Detence Budgetalone - lamnothere examining
"etotalities of all other budgets - will goup on

rccount of the unified exchange rate by my
:alculation by a minim of Rs. 1100crorestoRs.
1200croresinthe currentyear. Thatmakesthe
Jncovered, UN-provided requirement of the
Ministry of Defenses around Rs. 3600 crores.

Thirdly, the future acquisitions of the Min-
istry of Defence - mere again | amnot goinginto
the detasled examination - will have to be against
hard currency with cost escalation combined
with adecline inthe rupee value.

Isubmit, Sir, thatthe consequence of these
‘hreefactorscould resultinto the cost escalation
oaroundten times what we have contemplated.
There 1s again no provision for this inthe Union

Finance Minister's Budgetfor 1993-94 and the
consequence of this, | submit with due regard,
wouldbe animpaired security.

Ifyoutake the security of the nation today,
youarein factcompromising the future; you are
reducingthe Budgetandthus affectingthe ammed
forces. This one observation oughttosuffice of
since this is an observation which cannot be
refuted.

Sofar as Indian armed forces are con-
cemed, the inflow of caprtal equipmentis down.
Lesserand lesser capital equipment's, military
hard-ware is cominginto the country. While on
coconut ofthe capitalbudget and on account of
repayment that we have to make, the Defence
Budgetis theoretically igher. This is the crip-
pling , double-jointed pointin whichthe Govem-
menthas placed. He Ministry of Defence through
its management of economy- andif itis where
itis placed- | charge that this is one of the main
serious consequence thatthe three budgets of
this Government has causedtohappentothe
nation.

Ihave spoken earhier about the Budget and
thefarmerand agricultural sector. Sir, for this
the allocahon has beenincreased formroughly
Rs.2099croresto Rs 2436 crores. Atthat level
ttis anenhancement of justunder 20 per centbut
as the percentage of the total budgetary figures
ionregardto the agricuttural sectorithas gone
downfrom 4.2 percentto 3.8 percent. Thehon.
Minister of Agriculture is here, It is for him to
reflect whether any nation leek India with 80 per
cent of our population depending on agriculture
astherrlivelihood can afford this reduction?

I have cited only two specific examples
because those | think are cntical to the total
examination of the Budget. Just one more obser-
vation of a very serious import, it only the
Govemmentwould address itsefftot. | submit,
Sir, that so far as the agriculture sector is
concemed, capital formationinthe agriculture
sect is consistently on the downward graph.
When |submit that capital formationis vitaltothe
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farmer, |am sure, hon. the Agriculture Minister
would understand what | am saying. It is not
enough Sir, forthe Govemmenttostandupand
say that the farmer is able to meet his daily
requirements. Youarenotdoingjusticeto 80per
cent of your countrymen, if that is what you
argue. If you permit, if you encourage capital
formationin every otherfield of national activity
andyetifinthe agriculture sector, thorough your
own statistics, capital formation is onthe down-
ward graph, itis a matter of most serious con-
cernanditis an aspect that we oughtto reflect
upon andtake remedial; measures very quickly.

17.12hrs
[MR. DEPUTY-Speakerthechair

| had said that | will be reverting back to
Dunked proposals when | speak on the agricul-
ture sector. Howis the farmertoday place? | do
nothavetoestablishmycredentialsasafarmer,
but | do submittoyouthattoday, thefamerof our
countryisinfactinatriple blind, likethe Defence
Ministry. All his inputs are higher. His poweris
higher His agnculture revenue rates are higher.
His water cess is higher. His fertilizers, you
have made higher. Forallthatwhat his produce
can get is lower. | will just come to this. | also
produce a little bit of kanak, kanak has fallen
below Rs. 400 fromwhere Icome. | amaseller
today of kanak.

THE MINISTER OF AGRICULTURE
(SHRIBALRAM JAKHAR): Itis athing of the
past.

|English)

SHRIJASWANT SINGH: Itis notathing of
the past. | amsayingthis oftoday. |came back
and!hadcollected wheatfrommy ownfieldand
itleftitbecause | have alittle more sayingpower
than perhaps othersinmy village.

[ Translation)

Youtrytokeepitfor 15days as |have done.
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Thatmakes aloopedof differences. ShriJakhar,
youshould agree with me that the wheat prices
hasfallentoRs.400. You cansayinthe House
thateau are ready to purchase my wheat atthe
rate of Rs. 450 per quintal. |donotwantto get
involveintothatcontroversy........ (Interruptions)

(English]

please examine what | am saying. The
pointthat |lammakingis this.

| Translation)

You have cornered the farmers from all
sides. You have increased the input cost of
farmers, be it watercharges, electricitycharges
orfertilizer prices. But the prices of their pro-
duces have fallen. The prices of foodgrains sold
atfairprice shops have beenincreasedforwhich
my reined Shr Madden Lal Khurana wouldraise
objectioneveryday. We may have differences
overit. Itis notunderstood astowhythe prices
offoodgrainitems soldinurban area atfairprice
shop have beenincreased. What kind of policy
itis? Itis anillusive policy with whichnoone is
satistied except the Government. When I talk
aboutthewheal.

[English)

When ltalk, here | talkinreferencetothe
Dunked Propose. Tilltoday, we had occasionto
talk about Dunked proposals. We have objected
tothe wholesale adoption of the Dundee propos-
als. The Union Commerce Ministerhad gone in
public made statements outside the Pariament
tosay that Dunkel Proposals are actually ben-
eficialto the country. Hon. the Agriculture Min-
ister has also said so statement which was
attendedby considerable heatand controversy
withinthe Parliament. He had also advocated
thatthe Dunkel, Proposals are beneficial to the
country.

[Translation)

Yousay thatyou have notdone that. Itis



567  GeneralBudget 1993-34
[Sh. Jaswant Singh]

goodif you have not accepted that. We welcome
your oppositionto Dunkel proposals. Sir, what
kindof proposalitis? A farmer who grows seeds
inhis fields but cannot use them without appall-
ing royalty to United States of America. You
cannotmake the people understand this point.

SHRIBALRAM JAKHAR: Thisis agreat
illusion. There canbe no greaterillusionthan
this thatfarmers cannot use what they produce
intheirown land. There canbe nobiggermistake
thanthis inthe world. | do not agree.

SHRINITISH KUMAR (Barh): Itis also not
clear whether you will accept it. One thing is
certainthatyou always speakinageneralway.
Without accepting this, yougo onaccepting all
the remaining thing. You took recourse toimport
andwithdrew subsidy.

SHRI BALRAM JAKHAR: There is no
remedy formaking useless talks.

SHRI JASWANT SINGH: Mr. Deputy
Speaker, Sir, through you, | wouldlike to tell Shn
Jakher that we can hold a discussion on it
afterwards also. | donotsaythatthe Government
is hamperingthe interests of farmers deliber-
ately. There may be some gap between what you
say andwhatl understand. | wouldliketotakeup
the Dunkel proposal. fthe farmers in Kamataka
are goingtolaunchan agitationoritthereis any
tearamongthe farmers all overthe country, itis
not without reason. where is a smoke, thereis
fire. Today the farmers of the country are starv-
ing due to thewrongpolicies ofthe Govemment.
Therefore, | make a brief submission on the
Dunkelproposal in terms of economic sover-
eignty. My views were related tonon -formation
of capitalin agncultural sector.

[English]

There are fourquestionsthatwilluseasa
kind of litmus paper test for examining the
Budget 1993-94. Will this Budget keep prices
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stable? Ihave onevery easy waytofindthis out.
What hasthis Budget (1993-94) donetoprices
betweenits presentation and the 20th of April?
Idon't think this is even open to dispute. The
prices have gone up. lconcede to the hon. the
Finance Minister that the rate of inflation has
declined. The rates of inflation has declined to
around7 percent. Itis the rate thathas declined
butthe prices have not declined; and this kind of
playing with the words the rate of inflation falls
of 7 per cent does not mean that the inflation
proper has fallento 7 per cent. and that is my
point.

My first point is will this Budget deep the
prices stable?

(Interruptions)
[Translation)

Ashasbeenrightly saidby hon. ShriLalK.
Advanithat the situationis equal to body tem-
perature of a person suftering from fever . His
temperature rose unto 102 whichis 4 degrees
above normal. when the temperature rises to
103 degrees, itis said that the rate of growth of
temperature has been 1/4 only, but the fact
remainsthatfever did notremit.

(English]

The secondcriterionthat has been applied
tothe examination of this Budget s this. Will this
Budget create additional jobs inthe country?
There is one very simple yardstick to apply. |
have asked a question to the hon. Finance
Minister. Thisis your third Budget. How many
jobs have your firsttwo Budgets created?

SHRILAL KADVANI (Gandhi Nagar): Don
Itrecallthe manifesto of the congress Party?

SHRIJASWANT SINGH: lam notremind-
ing them about that. | said, this is their third
Budget. We have gone beyond. Now, thereisno
alibi. How many jobs will this Budget create?
The only way to give answer 1o this is by
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examining how many iobs you have actually
created bythe first two Budgets.

My third point has a very direct conse-
quencetoallofindia. Willthe Budget make the
rupee stable? | am led to some very serious
wornies. Soon afterthe exchange rate mecha-
nismwas unified, the country was informedthat
the rupee has stabilized againstthe dollaratRs.
300rRs.,32. Ithink itwas Rs. 32. This was put
acrossto us ameasure of the success orthe
effectiveness of the Governmentbecause of the
stepsthe hadbeen taken. | putitto youinall
seriousness .......that this was not somuch a
measure of the success of the economic man-
agementresultingin tge stability of the rupee as
aconsequence ofthedirect intervention of the
RBlinprovidingthe necessary supportto the
rupee inthe early weeks of the transformation
and ourmovementintoaunified exchange rate
mechanism.

Therefore, unlessthis is answeredsatis-
factorily by the Union Finance Minister | forone
will not be convinced that my third question
about the validity of the Budget for 1993-94
againstthe stability ofthe rupeeis inthe affirma-
tive.

What is my fourth question? My fourth
question relates to growth. Will this Budget for
1993-94 result in growth? | am afraid am not
convinced. No rapid growth has been
demonstraled. If lamnotconvincedaboutthis
fourth question, then, lam afraid, lamnotina
position to lend my support to this Budget of
1993-94.

As against this what has the BJP recom-
mended? Fourthe farmerthe BJP's firstrecom-
' mendationis development of agriculture, horti-
culture, agriculture service stations, ago-based
industries to receive aboost through financial
andtechno-economic assistance, and encour-
aging growth ofexports through ago-industries.
The second recommendation dir3ectly relating
to farmers is, to have special concessions
including income-tax and excise rebates for
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Indus tobe locatedinrural areas, special devel-
opmental programmes of pisciculture and poul-
tryfarming. As against this, what has this Gov-
ernment done? | have compared earlier about
thefarmer andthe agricultural sector.

The BJP andthe citizen. As against the
Government, the BJP is very clear andis cat-
egorical so far as ordinary citizen of India is
conerned, who is crippled on account of the
rising prices and the corruption attendant on
living. The BJP hasclearly said thatwe will raise
the exemption limit of personal income-tax to
Rs.50,000.

We will rationalise the tax rates at 40 per
cent without any surcharge combined with a
stable and simple taxregime.

lam afraid, | cannot accept what the Gov-
emmenthas donebecause the Govemmenthas
notdone whatwe are standing up foror recom-
mending.

Whataboutthe BJP andindustry? |donot
wantto take the time of the House by reading
lengthy proposals thatwe have highlighted. But
we havesaid, sofarasthe BJP andthe industry
isconcerned, thatcorporate taxes should be
reducedfrom51.75 percentto45percent and
most importantly, the BJP has categorically
statedthatdouble taxation of dividend income
willbe phasedout.

Investmentallowance inselectedbasisfor
capitalintensive industnes such as steel, ce-
ment, fertilizers, petro-chemicals andinfrastruc-
ture facilities like powertransport, etc. will be
provided. Alsotaxrebatesin selectedjobinten-
sive industries togenerate employment espe-
cially forwomen, Scheduled Castes and Tribes
andother weaker sections of the society, willbe
provided.

Weincludedthat, Sir,as apartofthe BJP's
programme for Industry and other segments
because we wanted to understand what the
Govermmentis doingaboutitas against whatwe
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willbe doing.

Under'BJP and Governmental expehdi-
ture’,the BJP hasclearly saidthatsofarasthe
borrowing power of the Government is con-
cerned, we will make such changes as are
necessary tomake itmandatory uponthe Gov-
ernment to come to the Parliament so as to
enableittoborowbeyondacertain ceiting. The
Govemment's profligate borrowing for the past
many decades hasbroughtthe nationtowhere
itis. To preventthat, the BJP has categoncally
statedwhatithas.

Sofarascurtailing of wasteful expenditure
of the Government is concerned, we, as BJP,
willaddress ourselves very purposefully by way
of administrative reforms, etc. Butitisa matter
of great concem to me thatthe Uniion Budget of
1993-94, whileit voices itsconcemn about rise in
Govemmental expenditure, has notaddressed
itself to any significant direct measure of
curtaioling Govemmental expenditure. Sir, you
hadwitnessedthatforthe presentation of Budget
1992-93, the Govemmentengagedin some kind
of cosmetic activity and the Prime Minister with
some fanfare announced that he will reducetwo
additional Secretanes andfive Joint Secretar-
ies sothatthe Govemmentalexpendiurecomes
down. Thesg are cosmetics and are infactan
insult to the intelligence of India. It is not
cosmeticsthat arethe answer, itis huge mono-
lithcalled the Government' and the enormous
wasteful expenditure thatitengagesin, uniess
thatis curbed, the kind of budgetary problems
and deficit that we are faced with, will not be
curtailed.

There are three orfouradditional points that
Iwish to make before | conclude. One is recom-
mendation about housing. | believe that the
housingsector, Sir,and housingis a very essen-
tialneed. Secondly, the constructionindustryin
Indiaisthe largestunorganizedindustry. The
Government, therefore, must address itself to
housing as aneedand constructionas anindus-
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try. Todothat, Irecommendto the Government
two or three essential points, Firstis animme-
diate scrappingof urban landceilinglaws. The
second one is encouragementforindustrial re-
location. These industries that are currently
trappedwithin urban conglomerates, causing
environmental poliution, and unable to move out’
to specified areas, this reducing urban Ibads,
reducing environment pollution cannotdo so
becausethemomentthey shift, thelandthatthey
have getsclassified as non-industnal and gets
acquiredas urban land. By combiningindustrial
re-location with meaningful housing and slum
re-location, you willimmediately encourage
housing construction andyou will reduce pres-
sure onliving space en \gonmentally healthy
livingspace withinurban conglomerate.

| have difficulties, Sir, with my second
suggestion aboutsocial securty. Inanation like
India, nomatterhow lookaatit, youcanarguethat
Indiais nota poor country or itis apoar country.
Butwithout doubls, tis a country of the poor. And
whatever fudged statistics thatwe give, almost
40 percent of our countrymen have notgotthe

spending power, have not enough money in their
pocket, tobe able toeat 1800 calones aday.

Thencery other exercise that we dois an
exercise in irrelevance. Therefore, it is my
convictionthatthere has to be a social security
system that 1s inspired by compassion and
caring an that is governed by efficiency; by
commitments and by total in courrupt ability.
About the details of such a social security
system, the BJP has outlined thatand | do not
wishtotake the time ofthe House. Here, | wish
tomake amention-tcouldeasily havebeen said
on the occasion when the previous Bill was
taken upinthe House. But, | would like to give
ita ditferent connotation. |am aggrievedthata
very good friend of mine, a great patnot, agreat
citizen and aMember of this House is today a
sadmanbecause one of hischildren has been
chargedunder TADA. |am very sorry thatsuch
athinghashappened. |triedto getintouch with
my colleague, ShriSunil Dutt, this morning. But
this ailmentis really reflective of a larger deeper
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malaise-just asin politicthe malaise s of black
money, so alsointhe film world the malaiseis
ofblack money. Toeliminate blackmoneyfrom
the film world, declare films as an industry.
Secondly, set up acommercial Film Finance
Corporation, with justa seedcpital of around Rs.
100 crores. You willimmediately free a large
source of employment and avery greatsource
of entertainmenttoa very large mass of Indians;
youwillfreeit ofthe corruptinginfluence of black
money. Where is this black money coming
from? This black moneyis coming from smug-
glers. You will not just be treeing it of black
money, youwillbe breakingthe nexus between
filmindustry and smugglers. ltis a very small
step but the step couldhave asynergetic, many
larger consequences there isthen aparochial
pointthat | wishto make.

The hon. Finance Ministerwas very gener-
ous and | am sure my good friend, of course,
would not mind when| point this out. He was very
generoustothe North Eastern States. He said
thatifany industry is putupinthe hill areas and
alsointhe North Eastern States, he will grant
themtax exemptions for somanyyears etc, etc,
lamveryglad. |amvery gladforhim; lamvery
gladforthe hills and | am very glad for the North
Eastern territories and for all those that will
benefit as aconsequence. What Loweristhe
Govemnment's anger againstthedeserts andour
border districts? | come from the desert.. We
have equally great difficulties. We have doneno
wrongtothis Government.

| Translation)

SHRI MOHAN SINGH (Deoria): The
UttrakhandregioncfU.P.isalsothere.

SHRIJASWANT SINGH: Funds should
also be allocatedfor the Uttrakhand. But what
were the wrongs committed by people in the
desert. We top have problems. There is no
drinkingwater. (/nterruptions)

[English)

Anyway, the point has been made. | must
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conclude now.

SHRIRUPCHAND PAL (Hooghly): Before
youconclude, wouldyou please addthatjustin
the twoprevious speeches madeby youonthe
Budget, you had welcome d what goes inthe
name of liberalizationand reforms: Today, what
is the reaction of yourself and your party? Are
yourepentant? (Interruptions) .

SHRI JASWANT SINGH: It is a valid
query. My difficulty is thatif| have to answerhim,
Iwill haveto gothrough myentire speech allover
again and the you will not permit. | am not
repentant.

MR.DEPUTY SPEAKER: Betteryou ask
himto read your speech.

SHRI JASWANT SINGH: But, | will an-
swer this query. If yougothrough what | have
said, | am sure, you will be satisfied.

The BJP, inits endeavor and mindful of its
responsibility presented whatitcalled an alter-
native budget, onthe 23rd of Februarythis year.
Therulingparty, throughthe agency ofthe Union
Finance Minister, presentedtheirbudgetonthe
27thof February. |commendthe hon. Finance
Minister for following the example set by the
BJP. | also commendhimforfollowing our basic
thrustand acceptingthe priorities setbuyusand
for even adopting some of the figuresthat the
BJP hadsadvocated. but you will accent. Mr.
Deputy Speaker, Sir,

[ Translation)
"Copying also needs intelligence.”
[English)

SHRILOKANATHCHOUDHURY: Thatis
the crime they have committed.

SHRI JASWANT SINGH: Sir, hon. Fi-
nance Minister perhaps had access to some of
ourpapersbutnottoallofthemandsohe adopted
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only some of the measures that we had recom-
mendednotall.

SHRILOKANATHCHOUDHURY: Butthe
basic ones.

SHRIJASWANT SINGH: | am not going
into the basics or non-basics.

| Translation)

“Copyingalsorequiresintelligence, buthe
did not apply his entire intelligence.”

[English]

Heisstillina positionto remedy the error.
I requestthe hon. the Finance Ministerto accept
ourlogic. our economic logic. | requesthimto
acceptthe BJP'sthrust. | requesthimtoaccept
asirrefutable ourrecommendations. Evenifhe
were to do so now, he would be retifices many
grave errorsthat hisbudget of 1993-94 contains.

| Translation)

Now he s left with half his intelligence. If he
accepts our suggestion he will get our support.

|English)

Otherwise | must State very categoncally
thatwe willopposethe Govemment's economy
programme as we oppose their political philoso-
phy, and we will oppose itto its logical conclu-
sion.

DR.DEBIPROSAD PAL (Calcutta North-
West): Mr, Deputy Speaker, Sir, I iseto support
the Budgetwhich has been presented by the
Finance Ministerforthe year 1993-94,

Mr. Jaswant Singh has said that the Fi-
nance Minister has presented three Budgetsin
succession and he finds in the Budgets a alibi,
| am very sorry to say that Dutch remarks are
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unwarranted. Ifthe three Budgets are consid-
eredintheir proper perspective, the Budget for
theyear 1993 reveals adynamic approachtothe
problem which the present Government had
occasion totake upwhenit took office in June,
1991.

A Budget is not merely an accounting
exercise, it reflects certain basic economic
policy and approach, on the basic of whichthe
programme is to be implemeated. Now, what
was the first Budgetwhichwas presentedbythe
Finance Minister? When the Government took
up the office, it is now almost an accepted
position thatthe entire economy was completely
inshambles. The price inflation stood atmore
thanseventeenpercentin August, 1991 andthe
balance of payments position was in such a
precarous condition thatit could hardly meet
evenafortnight’s requirements of our foreign
exchange. Thatwas the position whenthe Gov-
emmentcame into power.

The first Budget, therefore, has to take
some shori-term measures 1o tide over the
impending economic cnsis. Thatcrisis was. 1o
some extent, tided over . The balance of pay-
ments position alsoimproved. In 1992 -93when
the Finance Minister presented the Budget, as
wehave pointed out atthat ime, the twin pillars
ofthat Budget for 1992 -93 were fiscal discipline
and structural reforms. We had toundergo a
certainfiscal disciphne in orderthatthe Budget
dificits may be substantially reduced.

What was the position whenthe present
Govermnmenttook overinJune, 19917 The Bud-
getdefict was8.5percentofg.d.p. Itisbecause
of the discal discipline that was introduced
because of the new industnal policy, the trade
policy thatthe Govemment couldmeet, tosome
extent, this economic crisis, with unmendable

speed.

Thethird Budget, thatis the present Budget,
asthe Finance Minister Himself has pointed out,
has leftbehind us the sense of economic crisis.
Inthis Budgetwe are now placing the economy
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onits path of revival. That is clearwhenwefind
thattheindustnialgrowth has increasedfromone
percenttofourpercent, whenwefindthattherate
of inflation has been lowered down from double
- digitfigure of 17 percentto 6.5 percent.

Ourbalance of paymentposition has been
substantially increased. Now our foreign ex-
changebalanceis Rs.15,000 crores of more.
This is the positionin which the economy has
been placed. Wecan say thatoncethe crisis, we
have left behind us, the Governmentnow, inthe
presentBudget, isfocusing attentionuponthe
growth forces. This Budget, therefore, hastobe
viewed in the light of what has taken place
earlier, since June, 1991. Whatisthe achieve-
ment of the Government at a point of economic
crisis whichwas unprecedentedinthe history of
ourcountrysince independence? Now the Gov-
ernment is posing the policy of economic con-
solidation when the earlier two attempted to
correct the economic in balances . Now the
present Budget s one official consolidation.

Inspite of ourfiscal discipline introducedin
vanous spheres, our central plan outlay has
increasedto Rs. 63.900crores. Thatthereisan
increase of 34 per cent of the plan outlay thathas
beenincreased, although we have reduced our
Budgetary deficitfrom Rs. 7,000-oddcroresto
Rs.4,000crores inthe present Budget.

But still, our capital outlay has been sub-
stantially increased. The central assistance to
the Stateshasbeenincreased. Underthepresent
Budgetthe central assistancetothe States have
been fixed at Rs. 18,010 crores. Even in the
earlier Budget, inspite of ourfiscal discipline,
we have keptthis atRs. 16,110crores.

Thisisthe position,. The States arebeing
completely unaffected by the budgetary deficit
that the Central Government is trying to tide
over. The present Budget accepts the Raja
Chellaiah Committee's reportin substance that
if the economy has to be put upon a growth-
oriented process, it has to be tackled from
different angles to integrate the different pro--
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cesses.

Inmatters of taxation policy, the Finance
Minister has accepted Raja Chelliah
Committee's Reportin substance, namelythat
there shallbe amoderate rate of taxationwith a
broadbase. Atthe sametime, there shouldbe
rigidcompliance ofthe taxation laws sothat the
costof evadingtaxes willbe much morethatthe
costof payment of regulartaxes. Now, thathas
been the policy andthe Finance Ministerhas
also, in his Budget speech, pointed outthatthe
growth of the economy, both in the industrial
sector and alsoin the agricultural sector, isone
of the prime consideration of the present Budget.
Thatisway,insomeofthe areaswhichrequired
immediate attention, the Finance Minister has
giventax holiday for settingindustries inthe
north eastern region, Dadra Nagar and Haveli,
Pondicherry and otherareas. Toboostupthe
industrial developmentinthese areas, tax holi-
dayhasbeengvenbythe hon. Finance Minister
forfive years.

Then, infrastructural growth one of the key
factorthe powerindustry. Having regardtothe
presentcnisisinthepowerindustry, the Finance
Ministerhas given tax holiday forfive years to
the power sectorand wherever powerindustry
hastobe setup, forthefirstfive yearsthere will
beacomplete tax holiday. Inthe field of pollution
control and forenvironmental protection, 100
percentdepreciation hasb3en allowed forthe
plant and machinery which are to be used for
touch environmental protectrion and pollution
control.

Sir, the Finance Minister has also been
conscion of the developmentof universities and
technologicalinstitutes. These institutions can-
notbe developedunless adequate assistance1s
givenfrom theindustrial sector, andtherefore,
contributionstothe universities and technologr-
calinstitutes willbe 100 percent deductions?in
the computation ofincome. The Finance Minis-
terhas also given weighted dedicationlthatis,
25 per cent if the industry comes forward to
contribute our of their profittocertain research
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programmes which are related to the industry,
Thisis one of the major areas where the relief
was necessary toencourage research.

Sir, the finance Ministers s fully conscious
of agriculture because agriculture is one of our
ministry if Indianeconomy. The ruralagrncultur-
ists have been given acompetitive marketprice
sothattheycanharvestthe traits of their efforts.
Inthe agricultural sector, very often agricuttur-
ists sufferwhenthereis nofree movement ofthe
agricultural produce tothe market. Toremove
suchdifficulty freedom hasbeen givenforthe
free movement of agncultural produce fromone
partotthe countrytoanotherpart ofthe country.
Then, agro-induustries have been taken ad-
equatecareandmorethan 36 percentincrease
hasbeen giveninthe agricultural sectorforthe
development of agro-industries. Evenfinancing
inthe agricultural sectorthrough NABARD has
been accelerated and the NABARD will be
responsible for re-financingin the agricultural
sector.

Inoureconomic development. human fac-
toris one of the importantthings, andfor human
resources development, namely foreducation,
sanitation, health, literacy and drinkingwater,
budgetary allocationfias been substantially in-
creasedthan whatit has beenearlier.

Theretore, both the agricultural sectorand
theindustrial sectorhas been adequately taken
care of. As aresultof the unites | can and the
irmregularpractices, the Government haslearnt
thatthere should be much more vigilance upon
the banking activities inthe economy. Toboost
upthe economy, the Finance Minister hastried
toimprove the investment of the sectorin the
economy. He has acceptedthe recommenda-
tionof Narasimhan Committee reportandthere
will be a proper supervision by setting up a
separate board of the Reserve Bank of Indiato
supervise the banking operations inthis coun-
try. Itisnotonly There shall alsobetransparency
inthetransaction of bankingsothatthe irregu-
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larities detected in the security scam, itcanbe
adequately safeguarded. The credit facilities
have beenincreased sothatthe statutory liquid-
ityratio has been reducedfrom 36 percentto 25
percentsothatthe bankerscanhave adequate
funds for the purpose of deployment in the
economy. The rate of interest also has been
reducedfrom 18 percentto 17 percentinorder
thatthere can be availability of finance for dg-
ploymentin oureconomy.

Sothe Budgethastaken care ofthe mani-
foldproblems A Budgetcannotbyitself develop
an economy. ltcan create an atmosphere, a
climateinwhichthe industry andthe agricultural
sectorcan respondtothe measuresintroduced
by the Budgetary policy. It all depend upon how
the public will respond. how the industry will
respond. We have tocreate aclimate inwhich
theindustry grows. One ofthe essential require-
ments is free conventibility of the foreign ex-

change.

SHRIHARIKISHORE SINGH (Sheohar):
lamon apoint of order. The hon. Member is the
Chairman of the Standing Committee on the
Ministry of Finance and his observations are
veryimportant. So, it proper for himtomake his
observations now before givinghisreport? He is
the Chairman of the Standing Commitee on
Financg.

SHRI ANIL BASU: (Aurangabad) What
wouldthe Members of the Committee do if he
comes with such observations in the House
before the reportis presented?

SHRI MANORANJAN BHAKTA
(Andaman Nicobar Island): There is nopoint of
ordex. Itis a point of disorder.

SHRI ANIL BASU :The rulesare amended
andnew Committees are formed.

SHRIPETERG.MARBANIANG (Shillong)
: When aMemberis inthe midst of his speech
andiscomingoutwith pertinent points tothe hon.
House, isitproperfor somebodytostandupand



581 GeneralBudget 1993-94 CHAITRA30,1915 (SAKA)

todisturb him?

SHRI ANIL BASU : He is casting asper-
sions onthe hon. Memberwhohas raised the
pointof order. How canitbe? (Interruptions) .

MR.DEPUTY-SPEAKER :Mr. Petre, you
have made your pointveryclear. Therullingis,
the committee has not at allstarted functioning.

SHRI ANIL BASU: He hasbeen nominated
by the Speaker to perform the function of the
Chairman of the Standing Committee on Fi-
nance. How canhe speak herebefore givingthe
report?

SHRI MANORANJAN BHAKTA :Ithasno
relevance.

SHRI ANIL BASU: He hasbeennominated
bythe Speaker. Youhave not given your ruling.

MR. DEPUTY SPEAKER: The hon.
Member, Dr. Debi Prosad Palis speakinginthe
capacity as aMemberofthis House.

SHRI ANIL BASU : But heis also Chair-
man of the Committee on Finance.

MR.DEPUTY-SPEAKER: Butthe Com-
mitteeis not sitting. is not discussing the matter
yet. They have notyet started discussingthe
matter.

(Interruptions)

MR.DEPUTY SPEAKER: | have already
givenaruling.

[ Transiation)

SHRI NITHISH KUMAR: Mr. Deputy
Speaker, Sir, we wantyour ruling onthis. They
donotwantto go intothe meritof the case that
wasraisedby the hon. Member. lfthereis any
Chairman of the Standing Committee of the
concernedMinistry, the demands relatedtothe
concemedMinistry...

General Discussion 582
(Interruptions)

[English]

PROF. K.V. THOMAS (Ernakulam): You
have already given the ruling.

[ Translation)

SHARI NITHISKUMAR : | am also a Chair-
manofaCommittee. Thatisway |am askingthis
question..(Interruptions) The Committee sys-
tem has been implemented. After the imple-
mentation of the Committee system- - -- (Inter-
ruptions)

[English]

SHRI MANORAJANBHAKTA : Once you
have giventhe ruling, the same cannotbe chal-
lenged.

| Translation)

SHRI NITHISH KUMAR : Please give me
an opportunity tomake my point. Itis afunda-
mental question. It an hon. Member is a
Chairman of a departmentally relatedstanding
committee and he wants to say come thing
duringthe discussiononademand relatedtothe
depariment prior to the presentation of there-
pont-- it willbe a fundamental question...

(Interruptions)

17.57 hrs.
[MR. SEEAKER in the Chair]

SHRINITISHKUMAR: Mr, Speaker, Sir
apoint of order was raised as to how an hon
memberwhois the Chairman ofthe departmen-
tally related committee of Finance can express
his view. He has raised an issue of point of
propriety that since he is the Chairman of the
concernedcommittee, ithe expresses hisview,
the Committee willbe prejudiced. Undersucha
situation, is it proper for him to speak in his
capacity as the Chairman? Since thisissue has
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beenraised prior tothe submission of the report
andyouhaveintroduced anew system. lalso
seek your guidance whether| can express my
views in this House on such an occasion or not.

Thehon. Deputy Speaker saidthathe was
speakingin his capacity as anhon Member of
the House. He is a Chairmanin his capacity as
the Member ofthe House. Under such acircum-
stance, we solicit your directions. MR
SPEAKER : There are two things which I want
tobringtothe notice of this House. One as per
the rules, we had decidedthat the general dis-
cussion on the Budget willtake place andthen
the House will be adjourned and thenthe Com-
mittees will take up the discussion onthe De-
mands andprepare the reports and those reports
willbe presentedtothe House.

18.00hrs.

Thisyear, asithappenstobe thefirstyear,
wedid gointoarecass. Butbeforeweadjourned,
the general discussion on the Budget could not
take place, We are discussionthe Budget and
the general principles contained inthe Budget.
Whatis reallyimportantis thatthe reporthasto
be prepared andpresentedtotheHouse afterthe
general discussion has taken place. Now, ad-
journing the House for this purpose helps to
preparethe reportand present therereportto
there House. Butby notadjoumingthe House, it
does notcreate an difficulties as such. Thisyear
happenstobethefirstyear. Sowe shallhaveto
overcome this technical difficulty and then we
havetoconsider asto howto prepare the report
andfivethat reporttothe House . Ithinkthe House
would agree withme when | way whatafterthe
general discussion, the Committees will pre-
pare the report andgive the reportto the House.
Butifthey wanttocirculate the documents which
arealso already giventothe members andifthey
wanttomake use of some portionto makethe
reportwhenthe Budgetis alsobeing discussed,
there should not be any difficulty. As far as
adjourningthe House is concerned, this year, it
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may not be possible andis not necessary also.
Thatis one point.

Asfarasthe Chairman taking part in the
Debateis concerned, well, Iwouldliketogivea
consideredview on this. | would not generally
like to despond. As far as the hon. Deputy-
Speaker'srulingis concerted, it stands forthe
time being. But we willevolve amethod astohow
todealwithit. We willconsiderit. Because this
is goingtobe along-ternissue, we should not
take any hasty decision.

At present, the ruling given by the hon.
Deputy-Speaker shouldbe taken asbindingon
us. -
(Interruptions)

MR. SPEAKER : 1 hadcome only to give
some clanfication’s onthe points raised by you.
(Interruptions)

18.02hrs.
[MR. DEPUTY- SPEAKER in the chain

SHRIANIL BASU: Mr. Deputy -Speaker,
Sir, Itis now six of the Clock. Withoutthe consent
ofthe House, how canthe discussioncontinue?
Thetimeis already over. (Interruptions)

SHRINITHISH KUMAR: Anunauthonsed

sitting is going -on. After six of the Clock, Itis an
unauthonzedsitting today. { Interruptions)

DR. DEBIPROSADPAL : Rose tospeak.

MR. DEPUTY- SPEAKER: Dr. Debi
Prosad Pal, you can continue your speech
tomorrow.

MR.DEPUTY-SPEAKER: Shall we ex-
tend the time of the House fortwo minutes?

SOMEHON. MEMBERS: Yes.

MR. DEPUTY-SPEAKER: All right. We
extendthetimethe House for two minutes.



